
BOMBAY HIGHCOURT
OFFICER CAUSELIST CAUSELIST
For Wednesday The 25th June 2025

COURT NO. 19A
SINGLE

AT 12:00 PM
SHRI. A. H. LADDHAD((PROTHONOTARY SENIOR MASTER)

HEADER NOTE : 
Matters are listed for grant Signature, Hence Advocate Presence is not Required

Sr. CASE NO. PARTIES ADVOCATES

FOR SIGNING GRANT

1 MPT/612/2024
[Original]
(AMH20230037181C20240
0010)

Gulam Hussain Paknejad
VS
Mohammed Jawad Palnejad alias
Mohammad Jawad Paknejad
(Deceased)

Lata Pravin Kharwa

 REMARK : ==MPT==

2 TP/4369/2024
[Original]
(AMH20240131949C20240
0002)

SHAILESH VIJAYSINGH SURAIYA
VS
VIJAYSINGH J SURAIYA (DECEASED)

SHIRISH PRABHAKAR MATHKAR

 REMARK : ==SC==

3 TP/4399/2024
[Original]
(ECHCBM02082802024)

LEENA RAJESH LAKHANI
VS
PRABHAKAR BHASKAR
PATIL(DECEASED)

Jaspreet kaur Chandel

 REMARK : ==PR==

   with  

WILL/1749/2024 LEENA RAJESH LAKHANI Jaspreet kaur Chandel
[Orignal] VS

PRABHAKAR BHASKAR PATIL(D
In ECEASED)
TP/4399/2024
(ECHCBM02082802024)

4 TP/4479/2024
[Original]
(AMH20210052855C20240
0008)

Bhargesh Champaklal Ojha
VS
ARUNA ANIL MEHTA (DECEASED)

JOSHI AMOL BHAGWAT
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 REMARK : --NOTICE TO COLLECTOR (N TO C) SENT ON 27-01-2025--

   with  

WILL/1784/2024 Bhargesh Champaklal Ojha JOSHI AMOL BHAGWAT
[Orignal] VS

ARUNA ANIL MEHTA (DECEASE
In D)
TP/4479/2024
(AMH20210052855C20240
0008)

5 TP/4536/2024
[Original]
(ECHCBM02144412023)

BHARTI NIKHIL SAVLA
VS
NIKHIL PREMJI SAVLA (DECEASED)

Bhanu Rasputra

6 TP/5572/2024
[Original]
(ECHCBM02096822024)

SANGEETA SHREYAS ADHIKARI
AND 3 ORS
VS
SURESH PARSHURAM BORKAR
(DECEASED)

SNEHA NAGAONKAR

 REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 23/01/2025

   with  

WILL/2225/2024 SANGEETA SHREYAS ADHIKARI SNEHA NAGAONKAR
[Orignal] AND 3 ORS

VS
In SURESH PARSHURAM BORKAR (
TP/5572/2024
(ECHCBM02096822024) DECEASED)

7 MPT/255/2025
[Original]
(AMH20240127769C20240
0010)

Varsha Ravirao Pindi
VS
Jayashree Dilip Bandivadekar
(deceased)

A AND G LEGAL ASSOCIATES LLP

8 MPT/258/2025
[Original]
(AMH20230032197C20250
0032)

KIRIT RAVJI NAGDA
VS
DAMAYANTI RAVJI NAGDA

SUJATA RAVINDRA BABAR

9 MPT/259/2025
[Original]
(AMH20230032197C20250
0029)

PRASHANT SHANTARAM BADAPURE
VS
GITABAI alias GEETABAI SHANKAR
BADAPURE Since Deceased

SUJATA RAVINDRA BABAR
SUJATA RAVINDRA BABAR

10 MPT/260/2025
[Original]
(AMH20230032197C20250
0022)

SUDHIR VASANT SURVE
VS
LATE SAVITA VASANT SURVE since
deceased

SUJATA RAVINDRA BABAR
SUJATA RAVINDRA BABAR

11 MPT/261/2025
[Original]
(AMH20230032197C20250
0020)

CHANDRABAHADUR RAMKUMAR
MAURYA
VS
LATE RAMKUMAR MOTILAL alias
RAMKUMAR MOTILAL MOURYA
since deceased

SUJATA RAVINDRA BABAR
SUJATA RAVINDRA BABAR
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12 MPT/262/2025
[Original]
(AMH20240128391C20250
0009)

Flora Dhaval Chheda
VS
Kalpana Mansukh Shah

SHAH AND FURIA ASSOCIATES
SHAH AND FURIA ASSOCIATES

13 MPT/300/2025
[Original]
(AMH20220001223C20250
0031)

NANDITA ARUN PHATAK
VS
ARUN GANGADHAR PHATAK

UTTAM S RANE

14 TP/384/2025
[Original]
(AMH20240007844C20240
0011)

Nitika Dinesh Mehta AND ORS
VS
Usha Chandulal Shah (DECEASED)

SINH MANDAKINI KUMARI
SINH MANDAKINI KUMARI

 REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 05/02/2025

   with  

WILL/157/2025 Nitika Dinesh Mehta AND O SINH MANDAKINI KUMARI
[Orignal] RS

VS
In Usha Chandulal Shah and o
TP/384/2025
(AMH20240007844C20240
0011)

rs (DECEASED)

15 TP/411/2025
[Original]
(AMH20230019430C20240
0034)

Amit Pandurang Narkar
VS
Yashwant Dattaram Narkar
(DECEASED)

SHIVHARE BINA SURESH

 REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 05/02/2025

   with  

WILL/165/2025 Amit Pandurang Narkar SHIVHARE BINA SURESH
[Orignal] VS

Yashwant Dattaram Narkar
In (DECEASED)
TP/411/2025
(AMH20230019430C20240
0034)

16 TP/1024/2025
[Original]
(AMH20240128001C20240
0003)

SANDEEP ANJANIKUMAR VELKAR
AND ANR
VS
NEELA VELKAR ALIAS NEELA
VELKAR ALIAS NEELA A VELKAR
(DECEASED)

NANU HORMASJEE AND CO
NANU HORMASJEE AND CO

   with  

WILL/417/2025 SANDEEP ANJANIKUMAR VELKA Nanu Hormasjee and Co
[Orignal] R AND ANR

VS
In NEELA VELKAR ALIAS NEELA
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TP/1024/2025
(AMH20240128001C20240
0003)

VELKAR ALIAS NEELA A VELK

AR (DECEASED)

17 TP/1046/2025
[Original]
(AMH20230021952C20250
0005)

RAVINDRA YASHWANT PATEL
VS
MANILAL GOKULDAS PATEL
(DECEASED)

GUPTA RAMESH PARASNATH

18 TP/1163/2025
[Original]
(AMH20240128240C20250
0009)

JASH KAMLESH BHATIA
VS
MOHINI MOTI BHATIA ALIAS
MOHINI M BHATIA ALIAS MOHINI
MOTILAL BHATIA (DECEASED)

KADU VILAS BHAGWAN

19 TP/1190/2025
[Original]
(AMH20230011720C20250
0009)

Mary Sajeetha Mathew
VS
Thankamma alias Aliamma Sebastian
alias Aliama Sebastian
Kulathuvadkkethil (Deceased)

HODAGE AJIT SHANKAR

FOR AFTER GRANT AMENDMENT

20 TP/580/2022
[Original]

BARRY RAJU CHENNANKARA
VS
MERCY RAJU CHENNANKARA -
DECEASED

HETVI GALA

   with  

WILL/218/2022 MERCY RAJU CHENNANKARA - HETVI GALA
[Orignal] DECEASED

VS
In BARRY RAJU CHENNANKARA
TP/580/2022

21 TP/4199/2024
[Original]
(ECHCBM02156832024)

KIRAN PANDURANG KILLEDAR
VS
PRABHAVATI SATYATMA MENDON
(DECEASED)

ANKITA PHATAK

 REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON 03-12-2024.

   with  

WILL/1667/2024 KIRAN PANDURANG KILLEDAR ANKITA PHATAK
[Orignal] VS

PRABHAVATI SATYATMA MENDO
In N (DECEASED)
TP/4199/2024
(ECHCBM02156832024)

22 TP/4647/2024
[Original]
(ECHCBM02133212024)

RAVINDRAN INNERI MATTIYIL
VS
THOTTARATH DAMODARAN
SARASWATHY (DECEASED)

Janki Sampat

 REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON 06/12/2024
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   with  

WILL/1845/2024 RAVINDRAN INNERI MATTIYIL Janki Sampat
[Orignal] VS

THOTTARATH DAMODARAN SARA
In SWATHY (DECEASED)
TP/4647/2024
(ECHCBM02133212024)

23 TP/5764/2024
[Original]
(AMH20240128780C20240
0002)

Badruddin Rafiquddin Kazi
VS
Rabiya Rafiquddin Kazi (Deceased)

JAYANT ARJUN WANI

 REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON 18.12.2024

24 TP/6029/2024
[Original]
(AMH20230026191C20240
0002)

ANITA SUNIL FUSSEY
VS
SUNIL KRISHNA FUSSEY
(DECEASED)

KHARE DEEPALI AMIT

 REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 22/01/2025

25 TP/6048/2024
[Original]
(AMH20230018055C20240
0001)

LALITHA KRISHNAN IYER AND 2
ORS
VS
KRISHNAN MAHALINGAM IYER
(DECEASED)

ASMITA NANDLAL RAJBHAR
ASMITA NANDLAL RAJBHAR

 REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 22/01/2025

26 TP/226/2025
[Original]
(AMH20240127475C20240
0037)

AVANI KUMAR MEHTA
VS
SAROJ KRISHNABHAI MEHTA ALIAS
SAROJ MEHTA (DECEASED )

DIVYA SHAH ASSOCIATES

 REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 31/01/2025

   with  

WILL/74/2025 AVANI KUMAR MEHTA Divya Shah Associates
[Orignal] VS

SAROJ KRISHNABHAI MEHTA A
In LIAS SAROJ MEHTA (DECEASE
TP/226/2025
(AMH20240127475C20240
0037)

D )
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